"CENTRAL fDMLNlﬁf ATIVE TRI BUNAL

FRINCI PAL BEZNCH
NEW DELHI

0,A.No,1044/90

New Delhi, this the 8th day of.August, 1924,

HON' SLE SHRI JUATICE D, L.IEHTA, VICE CHAIXMaN{3)

)
Shri Gopal- Kansal
SUTVEyOT & dgsistant Grade I
u7u=" Commander Works Zngineer,
Upp,Bun 3choel, Dehradun Cuntt,

o) 3 %
S'Vz oo Applicant
\By Shri BC Madhok for ohri 88 Maines

Vs, , ' Advocate
Unic of India, through:

1. The Secratary, :
Ministry of Defaence,
Govt,of India, Scuth Block,
New DOslhi,
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inser~in~-Chie s
ny F- Jrs Kashmer House,
jaji Marg, Naw Delhi,
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3e Chairman,
Union yublic services Copmissicn,
Shahjahan Road, Neuw Delhi, o ofigspondent s

(By Shri VSR Krighna, ddvocate)

ORDER{DFALY
HON' BLE MR, JUSTICE DLL.MEHTA YICE CHAIRMaN (D)

. _ Heard learned counssls for the parties,

In the relicf elaus

@

s refarance about the imp H,de
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orders has not been given. Howsver at page 1 of the 0.4

t his be

[
]

G
5
=t
(3

cned that the impugned order dated

ctor of Personnel, Pramokh

B-3~1220 passed by the ire
tenginser, Znginser=-in=Chief, New Dalhi {4n.42) is the

impugned order,  We hdave psrussd the record of {his cass
and annexures Al dated 7=-3=90 is a list of persons who

have been empanelled for the post of .ssistant surveyor
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2lso a panel for promotion to the gzade of Assistant

surveyor of Works in the Military Enginsering Jarvices
and in both the.annEXdres names of the perscns who were

found suitable and selected have been empanslled. Wepe

of the persons who were selected is 2 party, On =
t

non-joindsr of the parties,




T

hers will he mo order as to costs,.

(B, MG INGH ..
Memnb el (A ), : : Vice Chairmani{3J)
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